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by Maulana Azad Education Foundation (MAEF) during the last two years and the current
year, so far, organisation-wise;

(b) the names of those organisations for which the assistance are kept pending;

(¢) 1if so, the reasons therefor;

(dy whether any responsibility 1s ever fixed in such matters; and

(e) 1f so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF MINORITY AFFAIRS
(SHRI MUKHTAR ABBAS NAQWVI) : (a) to {¢) The details Grant-in-aid sanctioned by
Maulana Azad Education Foundation (MAEF) during the last two years and current year,

are as follows:

(¥ in crore)

Financial Year No.of NGOs Amount
2013-14 120 15.00
2014-15 48 539
2015-16 (as on 24.04.2015) NIL NIL

About 54 cases are under examination and a decision on each of these will be taken

based on their eligibility.
Computerisation of Waqf record

587. SHRI BHUPENDER YADAV : Will the Minister of MINORITY AFFAIRS be

pleased to state:

(a) the details of funds sanctioned and released under computerisation of Wagqf

record scheme to each of the States;

(by whether all the States have reported completion of computerisation of Wagfl

record,

(¢) if not, the names of each of the States where the work 1s in pendency along

with the details of funds remaiming unutilised on this account;

(dy whether Government proposes to extend time limits for completion of work

by the States lagging behind under the scheme; and

(e) 1if so, details thereof?
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THE MINISTER OF STATE IN THE MINISTRY OF MINORITY AFFAIRS
(SHRI MUKHTAR ABBAS NAQVI): (a) The details of funds sanctioned and released
under the scheme of ‘Computerization of records of State Wagf Boards’ to the States/UT
Wagl Boards are given in the Statement-1 (See below).

(b) and {c) Substantial progress has been achieved in the scheme. The latest status/
progress achieved under the scheme by various State/UT Wagf Boards is given in the
Statement-I1 (See below). The details of funds remaining unutilized have also been given

in the Statement-I above.

(d) and (e) Yes, Sir. The implementation of the scheme has been extended by the
Government upto the Twelfth Five Year Plan i.e March, 2017
Statement-1

The details of funds sanctioned and released to the States/UT Waqf Boards
along with the details of funds remaining wutilized

(¥ in Lakhs)
SL Name of State Year Funds sanctioned  Unutilized
No.  Wagf Board and released funds
1 2 3 4 5
1. Andaman and 2010-11 21.29 11.71
Nicobar Island
2. Andhra Pradesh 2011-12 27.10 UC pending
3. Assam 2009-10 27.10 Utilized
2012-13 10.52 3.15
4. Bihar (Shia) 2010-11 27.10 9.24
5. Bihar (Sunni) 2010-11 27.10 6.34
6. Chhattisgarh 2009-10 27.10 Utilized
2012-13 8.80 978
7. Delhi 2010-11 27.10 Utilized
8 Guiarat 2012-13 27.10 UC pending
9. Haryana 2010-11 27.10 Utilized
2011-12 3.04 Utilized
10. Himachal Pradesh 2009-10 27.10 Utilized
2013-14 6.46 UC pending

11. Jammu and Kashmir 2010-11 21.96 .97
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1 2 3 4 5

12. Kamataka 2009-10 27.10 Utilized
2011-12 10.20 Utilized
2013-14 6.62 478

13. Kerala 2010-11 27.10 Utilized
2011~12 467 UC pending

14. Lakshadweep 2010-11 27.10 15.72

15. Madhya Pradesh 2010-11 27.10 Utilized
2011-12 10.20 Utilized
2013-14 9.75 Utilized

16. Maharashtra 2009-10 27.10 Utilized
2011-12 7.13 3.06

17. Manipur 2010-11 27.10 Utilized
2013-14 7.20 Utilized

18. Meghalaya 2010-11 21.29 8.87

19. Odisha 2009-10 27.10 13.89
2012-13 6.25

20. Puducherry 2010-11 27.10 4.65

21 Punjab 2009-10 27.10 Utilized
2012-13 8.80 Utilized

22. Rajasthan 2010-11 27.10 11.80

23, Tamil Nadu 2009-10 27.10 Utilized
2012-13 10.20 Utilized

24, Tripura 2009-10 27.10 Utilized
2012-13 7.20 Utilized

DS, Uttar Pradesh{Sunni) 2009-10 27.10 Utilized
2012-13 10.20 UC pending

26. Uttarakhand 2010-11 27.10 11.09

2% West Bengal 2009-10 27.10 UC pending

2013-14 10.06 5.54




Statement-IT

The lastest status/progress achieved under the scheme by vavious State/UT Wagf Boards

S1.No. State / UT No.of Wagf Records entered in WAMSI WAMST WAMSI WAMSI
Wagf Baord Estates/Waql Registration Module Retumn Leasing Litigation
Properties Module Module Module
Wagf Immovable  Movable
Estates Properties  Properties
1 2 3 4 5 6 7 3 9
1. Andaman and Nicobar 84 49 83
2. Andhra Pradesh 35703 33686 32121 1
3 Assam 300 300 338 394 11 7
4. Bihar (Shia) 227 220 572 16 20 1
3. Bihar (Sunni) 2453 2453 3848 18 41 7 54
6. Chandigarh 33 33 34
4. Chhattisgarh 800 800 2006 31 363
8. Delhi 1962 1962 849
9. Gujarat 11681 10441 19912 4878 1611 9
10.  Haryana 12573 12573 18680 5956
11.  Himachal 1099 945 2025
Pradesh
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1 2 3 4 5 6 7 8 9
12 Jammu and Kashmir 214 1 1
13, Karnataka 27548 24432 22000 17
14, Kerala 8739 8739 36885 665 949
15,  Lakshadweep 343 343 917 693 16
16.  Madhya Pradesh 14861 14861 20888 226 645 134 3150
17.  Maharashtra 7387 7387 18742 73 4086 7
18, Manipur 930 683 701
19, Meghalaya 43 43 33 51 56
20.  Odisha 3729 3443 6329
21.  Puducherry 45 45 671 254 201 20
22, Punmjab 24540 24540 34131 467
23, Rajasthan 18950 18359 23150 218 19
24, Tamil Nadu 7453 7453 53369 8604 8612 1597 829
25, Tnpura 1869 1730 2422 53 14 1 2
26.  Uttarakhand 2054 2035 4258 131 2
27.  Uttar Pradesh 123115 13637 13387 2

(Sunni)
28.  West Bengal 6744 5857 28771 1 6 2
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